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Central Gover t Hostel, Calcut

1058. SHRI SHYAM SUNDER MOHA-
PATRA : Will the Minister of WORKS AND
HOUSING be pleascd to state :

(a) whether Government are aware that the
dispute between the Care-taker, Central
Government Hostel, Calcutta and the staff has
come to a boiling point ; and

(b) whether Government have any desire to
intervene in the matter ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING ( SHRI UMA SHANKAR DIK-
SHIT ) : (a) Government are not aware of any
such dispute. However, it is learnt that there is
some dispute between the caterer and some of
his employees.

(b) Government is not concerned with the
subject matter of the disputc and they do not
propose to intervene.

Assig t of C y Job for ing
up a Fertllizer Complex in Gujarat
1060. SHRI D. K. PANDA: Will the

Minister of AGRICULTURE be pleased to
statc :

(a) whether an American Copsultants’ firm,
Messrs. C. F. 1. has been assigned Consultancy
job in respect of the project of the Indian
Farmers® Fertilizers Cooperative Limited for sett-
ing up a fertilizer complex in Gujarat and if so,
at what cost ;

(b) whether the representatives of that firm
in India M/s B. Strom and T. Brooks arc quali-
fied Consultants and whether Government are
satisfied that their continued presence in India
is necessary for the project; and

(c) whether competent consultants are
available indigenowly either in the private
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sector or in the public sector and if so, the rea~
sons for going in for the said US collaboration ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
ANNASAHEB P. SHINDE ) : (a) Indian Far-
mers Fertiliser Cooperative Ltd. has a Coope-
ration Agreement with Cooperative Fertilizers
International which is a non-profit foundation
of American fertiliser producing cooperatives for
technical, managerial and training assistance.
The Cooperative Fertilizers International contri-
butes § 1 million towards the cost, the balance
on the basis of actuals, is estimated at $ 1.77
million, and will be met by I. F, F, C. O.

(b) M/s. B. Strom and T. Brooks are qualified
technical executives working on the Project but
they are neither consultants nor representatives
of C, F. I Their period of present contract is up
to April 197.3.

(¢) Does not arise as C. F. I.is nota consy-
tancy firm and indigenous talent is being utilised
by I.F. F. C. O.

Taxation on Road Transport

1061. SHRT RAJDEO SINGH VEKARIA H
Will the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether the Keskar Committee and
several expert bodies which had gone into the
question of taxation of road transport in the
past had been of unanimous opinion that the
level of taxation on the industry was high ;

(b) if so, whether Government have persua-
ded the State Governments not to increase taxa-
tion on motor vehicles any further ; and

(c) ifso, the response of the State Govern-
ments ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI oM
MEHTA: (a) to (c). The Road Transport
Taxation Enquiry Committee (Keskar Commit.
tee) suggested that some relief should be given
to the road transport operators from the existing
levels of taxation; if this was not possible
at least no further changes should be made ir:
the present level of taxation, except after mature
consideration.

The matter was considered by the Transport
Development Council. The genera] fecling in
the Council was that it would he difcy)e for
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the State Governments to reduce taxation, in
view of the need to raise resources for develop-
mental activities. It was, therefore, agreed that,
as a first step, there should be no further upward
changes in the existing level of taxation on
motor  vehicles. The recommendation was
brought to the notice of the State  Governments

fortheir consideration.

Aid to West Bengal for appointment
of Teachers

1062. SHRI'RAM PARKASH : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased 10 state :

1a) whether Union Government had agreed
to provide funds for the appointment of 4,000
teachers in West Bengal ;

(b) whether government propose to provide
funds for similar purpose to other stites also ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND SOCIAL
WELFARE AND IN THE DEPARTMENT OF
CULTURE (SHRI D. P. YADAV) : (a) Yes Sir.

(b) Yes, Sir. Under the scheme of providing
employment to the Educated Unemployed—ex-
pansion of Primary education—Central assis-
tance has been provided to all States for the
implementation of the programmes viz. appoint-
ment of teachers and primary School Inspectors,
frec distribution of textbooks, midday meals,
construction of class rooms and introduction
of work experience.

Contracts Given to Foreign Firms for
Establishment of Fertilizer Complex
in Gujarat

1063. SHRI B. V. NAIK : Will the Minister
of AGRICULTURE be pleased to state :

(a) the names of the foreign collaboraiing
firms to whom contracts have been given by the
Indian Farmere’ Fertiliser Cooperatives Limited,
for different items of work in respect of the
latter’s project for establishment of a fertiliser
complex in Gujarat and the cost which each
contract has been assigned ;

(b) whether the cost of cach item of work
assigned under these contract is exorbitant ;

(c) the total estimated cost of project ; and

(d) whether the exorbitant cost of the pro-
ject is attributable mainly to the collusion
between LF.F.C, and thc American consultants
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and if not, the main rcasons for the high cost
thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
ANNASAHEB P. SHINDE ) : (a) The names
of the foreign firms with whom Indian Farmers
Fertiliser Cooperative Limited have entered into
contracts for construction of their fertiliser plants
and the amount of cach contract are :—

(i) M. W. Kelloge Company, Houston
(USA) for AmmoniaPlant—$ 17.460 million
(Rs 13.095 crores approx).

(ii) Humphreys & Glasgow Ltd., Lon-
don (UK)—for Urea Plant and Offsites—
£(sterling) 5.628 million (Rs 10.693 crores
approx).

(iii) Door-Oliver (India) Ltd., Bombay,
a subsidiary of Dorr Oliver Stamford (USA)—
for NPK Plant & Offsites—$ 0.850 million
(Rs. 0.638 crores approx.), and £ (Sterling)
0.757 million (Rs. 1.438 crores approx.).

(iv) Stamicarbon N. V., Geleen (The
Netherlands)—Urea Plant process knowhow,
engincering and supervision—DFL 2.8 milli-
on (Rs. 0.58 crores approx).

In addition, Indian Farmers Fertiliser
Cooperative Ltd., has also entered into a
cooperation agreement with Cooperative Ferti-
lizers Internationl, Chicago (USA)—for techni-
cal, managerial and training  services, the
estimated cost of which is$ 1.77 million (Rs.
1.328 crores approx).

(b) No.
(c) Rs. 91,6 crores.

(d) Does not arise as the cost is not exhorbi-
tant. The capital cost and foreign exchange
cost per tonne of Ainmonia is considered to be
reasonable.
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